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Import of ugar 

*483. SHRI N .. HORO : Will the 
Minister of FOOD AND CIVIL Up. 
PLT be pI a ed to lay a statem nt 
howing : 

(a) wh ther Government have im-
ported sugar during la t two year ; 

(b if so . at what pric and of what 
quality and quantity and from which 
country; 

(c) whether Government have al 0 

acquired free sale ugar factorie; if 0, 
the details thereof; 

(d) whether import d 'ugar i not 
being lifted In' traders and consum rs 
because of it quality and high price; 

(e) what are the prospect of the n w 
ugar production in 1982· 3 season;and 

(f) whether th imported ugar has 
proved superior in quality and cheaper 
as compared to Indian sugar ? 

THE MINISTER 0 STATE OF 
THE MINISTRY 0 FOOD AND 
CIVIL SUPPLIES (SHRI BHAGWAT 
JHA AZAD): (a) and (b) During the 
calendar year 1 81 a total quantity of 
2,14,650 metric tons of refined ugar 
was imported from the EEe countries, 
Brazil, Philipines South Korea and 
U.S .A. valued about Rs. 101.01 crores. 
No import wa made during the calen-
dar y ar 1982. 

(c) No fre sale sugar was acquired 
from sugar factori s for Public Di tri-
hution Sy tern during th y ars 1981 
and 1982. 
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(d) cept for a mall quantity of 
4660 t nne , the tire imp rted u ar 
t k have been di posed off. 

(e, Sugar production during 1982-83 
eason has b en e tinlated at about 

75-80 lakh tonne . 

f The import d ugar js refined 
ugar and do not fall under any exist-

ing Tndian Sugar tandard for compa-
ri ion of qualHy and price . 

q "fo ~,\): ~ Q'JIT ~~~lf ?t 
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tf~r ? 

SHRI BHAGWAT JHA AZAD : In 
1979-80, that mean in the calendar 
year June to September 1980 we had 
1.80 lakh tonne . imilarly. in 1980-81 
that mean tbe calendar year 1981. 
We import d 2.14 lakh tonnes. Now 
the question i about our requirements. 
Though the tep were taken during the 
ugar year 1979-80 and in the begin-

ning f 19 0-81 ) the tr nd of sugar 
production did not come up as expect-
ed. It ultimately came to 51.48 la~h 
tonn . Our carry ov r was 6.82 lakh 
t nne . Thus., we had with us 58.30 
lakh tonnes. 

jr, our con umption as he asked 
w s about 50 lal<h tonnes expect d, 
which was reali ed and for two months 
in the b ginning of the sugar year 
1981-82, i.e. 0 tober and November, 
81 the consumption was to be 9 ]akh 
tonne both for PDS and free sale. So., 
for the ye r, the requirement of sugar 
was about 5 9 la~h tonne. Thus, it is 
clear tha we had me shortage of 
su ar and 0 control the price a al 0 
t e it within the limit., we h d the 
neces ity of importina gar. her· 

fore, this imp rt of 2. 14 1a h t n 
of ugar came in h ndy in cat ring t th 
consumption requirement and aloin 
keeping the prices in control. 

Thu it is vidcnt that the impo ~· t 
was nece 'ary. I may I . y that the 
price at which w could ell thi ugar 
jn th market R . . 5,200 m tric tonne -
compared fay urab!y with what the 
price wa for our free ale sugar 
R s. 5000 to .R . 6500 metric tonne . 
Thereforc, the requircment wa quite 
clcar. 
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~~fa-q STT~ij' ~~ ~ft q ~l{~cH ~ fctl 
~6r . ~T~Cf q.~T 'l~T ~)qT 3l)"{ ~~q)i 
~~~ ~r aTTCf~CfiaT 'l~T q~tTT I ~« GfT=t 
it OTT'l Cf~T ij)~ ,~ ~ ? 

~~" q n tf: ij~ GrIff r~!~ ~~T 
~I 

SHR M ATYANARAYA RAO: 
Sir, th ivil Supplie orporation up-
plies the food. But without production 
where i the f od? ir . the M inistcr i 
in a po ition to an wer also. 

MR. P AKER : Shri Harish Rawat. 

SHRI M. ATYANARAYAN RA 
o no. He j r ady t an wer) Sir . 

DR. UBRAMANIAM WAMY 
The peak r i. not ready. (J111errup-
l;ons), 

HRI M . ATYANARAYA RAO: 
Sir , it i a grc~t jnju tice. Being a great 
fanner you your clf are: you should a 'k 
him to reply. 

Ift~~ ,,~) t1' 

q~~6 ~ I 

Ncradi Barrag 

*485. SHRI IRIDHAR GOMAN-
o : Will the Mini ter of IRRIGA-

TION be pI a ed to tate: 

(a) whether it is a fact that a high 
level di cussion batween Governments 
of Orissa and Andhra Pradesh and him 
was held at Vjsakhapatnam regarding 
Neradi Barrage; 

(b) if so) the outcome thereof; 

(c) the lands and th villages on 
OrL a side urveyed an shown as sub-
m~rged area jn fir t project report and 
ub equ utly the area of submergence 

reduced in revi ed project report; and 

(d) the m a ures taken by his Minis-

try protect the subm rg nc of 
Gunupur Town thr ugh b th tflC tate 

ov rnments? 

TH MINIST R 0 TAT 
TH MI lSTRY OF IRRIGATIO 
( HRf RAM NIWA MIRDHA): (a) 
t (e) During hi vi il to the Yam a-
dhara p roj t arca in Augu . l t 982. 
the Union Min i ler of Irrigation had 
pr liminary di eu ion with the hi f 
Mini tcr of Andhra Pradesh and Irri-
gation Minister of Orrissa on .8. 1982 . 
It was agreed that a m e tin of the 

hief Mini ters of both t he States would 
be convened to ort out th out tanding 
issues r lating to th Yam adhara 
Stage-I[ project f which Naradi Bar-
rage i - a compon nt. M anwhil . Ori~sa 
Government wa to carry out n 'ee sary 
v rification of submerg nee on the 
ground in their areas from the Nerad i 
Barrage that meaningful di eu si n 
betw en the State could be had. The 
Andhra Prades h authoriti s ha e ince 
furni 'hed their revised pr jeet pr po-
sals. Nece ary ludic I urvey ' are in 
progre by ri a. 

In an agreemen t rea hed bet ween 
Oris a and Andhra fade. h in July 196J , 

ri a agreed for con trueti n of N radi 
Barrage by Andhra Prade h involving a 
ubmergence of 106 acres of land in 

Orissa territory. In the Project Report 
prepared by Andhra Pradesh in March 
1979 for Yam adhara Project Stage- r 
of which Neradi Barrage j one of the 
compon nC area coming under sub-
mergence jn Oris a was indicated to be 
540 acres . In the revi ed proposal of 
July 1982 for Neradi Barrage formu .. 
lated by Andhra Prade h after taking 
into account the ftood of 1980, an 
area of t 266 ac,-e is stated to be com-

ing under submergence in Od a. 

(d) Details regarding a tual towns 
and village coming under ubmerg nce 
have not yet b en determined a the 
proposal i still under mutual con ul .. 
tation of both the States of Ori sa and 
Andhra Prade h. 




